5130

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 622 of 2024

IN THE MATTER OF:
Varun Gulati ...Applicant
Versus
State of Haryana & Ors. ...Respondents
INDEX
S no. Particulars Page No.
1. Objections to the report of the joint committee on 1-7
behalf of Respondent No. 79, M/s Paras Tubetech
Pvt. Ltd.
2. Supporting Aftidavit 8-9
3. ANNEXURE R-1: 10-53

A copy of the HSPCB Show Cause Notice and the
latest response to the HSPCB Show Cause Notice

along with all the relevant annexures.

4. Vakalatnama and Board Resolution 54 - 55

5. Copy of Aadhar Card 56

6. Proof of Service 57




5131

FILED THROUGH:

5 M 2n -
[SIDDHARTH BATRA], [ARCHNA YADAYV] [SHIVANI CHAWLA]

Vi iz
[CHINMAY DUBEY]| & [RHYTHM KATYAL]
Advocates for Respondent No. 79- M/s Paras Tubetech Pvt. Ltd.
8A, Sagar Apartments, 6-Tilak Marg,
New Delhi-110001.
Mob.: 9888884445
Date: 29.05.2025 E-mail: siddharth.batra@satramdass.com
Place: New Delhi Phone: 011 4704 6111




5132

1
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O.A. No. 622 of 2024
IN THE MATTER OF:
Varun Gulati ...Applicant
Versus
State of Haryana & Ors. ...Respondents

OBJECTIONS TO THE REPORT OF THE JOINT COMMITTEE ON

BEHALF OF RESPONDENT NO. 79, M/s PARAS TUBETECH PVT.

LTD.

MOST RESPECTFULLY SHOWETH:

l.

That the present objections are being filed on behalf of M/s Paras
Tubetech Pvt. Ltd., the Respondent No. 79, in compliance with the
order dated 27.02.2025 passed by this Hon’ble Tribunal whereby
newly impleaded respondents were directed to file their objections to
the Joint Committee Report dated 03.01.2025. Pursuant to the said
order and the order dated 08.01.2025, the Answering Respondent has
been impleaded as Respondent No. 79 along with other industries

based on the Joint Committee Report.

That at the outset, it i1s submitted that the observations made in the
Joint Committee Report do not accurately reflect the compliance

status of the Answering Respondent and are based on erroneous
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assumptions, incomplete verification, and fail to consider subsequent

corrective actions undertaken by the Answering Respondent.

That the answering respondent has undertaken substantial
investments in advanced environmental control measures to ensure
strict adherence to all applicable environmental norms. The
answering respondent denies any deliberate non-compliance and
submits that the alleged deficiencies, if any, were either technical in
nature or have already been rectified through corrective measures

undertaken post-inspection.

OBJECTIONS TO THE JOINT COMMITTEE REPORT

That the Answering Respondent submits that an inspection was
conducted on 08.08.2024, and certain observations were recorded
regarding the operation of its Primary Effluent Treatment Plant
(PETP). The Answering Respondent further submits that a Show
Cause Notice (SCN) dated 16.01.2025, was issued by the Haryana
State Pollution Control Board (HSPCB). The inspection report and
the SCN alleges non-compliance on certain grounds, including
allegation of higher freshwater consumption and allegation of low

BOD in PETP inlet indicating possible effluent dilution.

That it is submitted that all of the above issues were raised in the Show
Cause Notice issued by HSPCB, to which the answering respondent
submitted a detailed and reasoned response. The answering
respondent duly clarified its position and provided documentary
evidence of its compliance to HSPCB. Therefore, the continued

reliance on these findings is unjustified and does not accurately reflect
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the present compliance status of the unit. A Copy of the latest detailed
and reasoned response to the HSPCB Show Cause Notice along with

all the relevant annexures is annexed herewith and marked as

ANNEXURE R-1.

That the Answering Respondent respectfully submits that it generates

two types of effluent—acidic and basic. These are neutralized using

appropriate chemical treatment. For acidic effluent, lime (Ca(OH)z)

is used, and for basic effluent, neutralization is done using
hydrochloric acid (HCL). Both types are balanced in a 1:1 ratio by
volume and monitored using a pH meter installed at the inlet. The pH
is ensured to remain within prescribed limits (6.5-8.5) before further
processing. A pH meter is installed at the inlet and operational.
Photographic evidence of the same was submitted with the reply to

Show Cause Notice.

That the Answering Respondent clarifies that the dosing pump has
been installed and is functional, thereby balancing pH levels
effectively. With respect to the allegation of the tube settler being
damaged, it is respectfully submitted that the media tubes were earlier
placed vertically within the storage tank and were fully operational.
Presently, the same have been repositioned adjacent to the PETP.

There is no malpractice and the claim of dilution is baseless.

That it is submitted that the tube settler was never damaged and the
filtration system was functional during the time of inspection. The
treated effluent was reaching the collection tank after proper

treatment.
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That the Answering Respondent submits that Regarding low energy
consumption, there was a fault in the energy meter which has since
been rectified. Photographs of both the earlier and the new energy
meter were provided with the SCN reply.

That the answering respondent submits that with respect to ZLD
compliance and water metering, the unit has no borewell and sources
DM water through tankers. A flow meter has been installed at the
freshwater inlet, and a logbook is maintained. The treated water is
used entirely within the temperatures of 800-900 degrees , where the
water gets evaporated. No discharge occurs outside the premises. This

was explained to the inspection team during the visit.

That the Answering Respondent further submits that the water used
in the unit is sourced from both DM Water Tankers and the HSIIDC
supply line. The DM Water usage is recorded and maintained through
proper logbooks, while the HSIIDC water supply is monitored
through a flow meter (installed by HSIIDC itself) and maintained in
separate logbooks. Copies of both these logbooks were submitted
with the reply to the Show Cause Notice. It is further submitted that
during the inspection conducted by the Joint Committee, no discharge
outlet was found nor was any discharge observed as being carried out.

This fact was duly verified and recorded in the inspection report itself.

That it is submitted that the HSPCB had previously advised the
Answering Respondent to enhance the effluent storage capacity.
Earlier, the unit used small tanks, but as per directions, higher-

capacity storage tanks have now been installed.



4.10.

4.11.

4.12.

4.13.

5136

That it is further submitted that the total quantity of collected effluent
is not treated in a single cycle. Earlier, the storage capacity was found
to be insufficient, and accordingly, the Answering Respondent was
advised by the authorities to enhance its storage capacity to
accommodate effluent in case of temporary failure or maintenance of
the PETP system. In compliance with the same, adequate storage
capacity has now been ensured. It is also pertinent to note that water
is not removed from the Surface Treatment Plant on a daily basis;
rather, the production baths are drained only after completion of their
respective bath life cycles. After the end of a bath cycle, the effluent
is transferred from the production tanks to the storage tanks and then

treated through the PETP.

That It is submitted that all components of the PETP system are
operational, including dosing pumps, pH meters, and filtration units.
With improved dosing, the effluent is being treated efficiently and

complies with prescribed norms.

That any adverse order based on the findings of the Joint Committee
Report would have severe financial implications and cause significant
operational disruptions to the answering respondent. The unit
employs a large workforce, and any disruption in operations would
negatively impact the livelihoods of numerous employees and their

families.

That in view of the above, the answering respondent prays that the
findings in the Inspection Report be reconsidered, as they are based
on mere assumptions rather than conclusive evidence of dilution. The

answering respondent submits that corrective measures are already in
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place, ensuring ongoing compliance with all applicable

environmental laws.

That in light of the foregoing submissions, the answering respondent
categorically denies any allegations of non-compliance and submits
that the findings of the Joint Committee Report and the subsequent
classification of the answering respondent as non-complying are
based on assumptions rather than conclusive evidence. The answering
respondent has consistently adhered to prescribed environmental
norms, holds valid statutory permissions, and has taken proactive

measures to ensure compliance.

That in view of the discrepancies in the findings and the absence of a
direct causal link between the answering respondent’s operations and
the alleged environmental violations, it is most respectfully prayed
that the answering respondent be provided with an opportunity to
cooperate with the authorities and implement any further

recommendations, if necessary.

That the answering respondent remains committed to environmental
sustainability, regulatory compliance, and responsible industrial
operations and prays for a just and fair assessment of its compliance

status.

The answering respondent further reserves its right to file additional
pleadings or affidavits, if necessary, in response to any subsequent

developments in the present proceedings.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

A, No. 622 of 2024

Varun Gulati ...Applicant
Versus
State of Haryana & Ors. ...Respondents
AFFIDAVI]

I. Rakesh Sehgal S/o Roshan Lal Sehgal. aged about 52 vears R/o
E-22 Bhagwan Dass Nagar, East Punjabi Bagh, New Delhi 110026, do
hereby solemnly affirm and stat as under:

/“ -L\ That T am the authorized signatory of Respondent No. 4, M/s

// o e \ Paras Tubetech Pvt. Ltd.. having its office at E-22 Bhagwan Dass

{ C anEED SINGHT Nagar East Punjabi Bagh, New Delhi 110026, in the aforesaid
\:3:_ \ ”7‘ -‘"f, NG G308 } (Dnmnal Apbplication, T am aware of the facts and circumstances of
; : \\ ) ~ /the case in my official capacity as stated above and hence, entitled to
\\\:w;’ '/ ; swear this affidavit.

2. That the accompanying reply has been drafted by my counsel under
my instructions, and I say that the statements and submissions made
in the said reply are true and correct to best of my knowledge based

upon the records and my belief. I pray that the said reply to be
treated as part and parcel of this Affidavit and the same is not being
reproduced for the sake of brevity.




GURDEEP SingH DUA
NOTARY PijgLic
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Verified that the contents of the above affidavit are true and correct to the
best of my knowledge, belief and nothing material information has been
concealed therefrom. No part of it is false.

VERIFICATION:

Verified at New Delhi on this 27th day of February, 2025.

DEPONENT

URDEEP SINGH L4

NOTARY Pz~
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u::f ’JFE Plot No. 1, Sector-15, Part-11, Sonipat, Ph. - 0130-2236119, { ——

ANNERE R-1 10

HARYANA STATE POLLUTION CONTROL BOARD ="

E-mail ID: - hspchrosr@gmail.com
o - L

s, by
. " 3 "I

N7
\f‘«/ E-rrent

No HSPCBISR2025/ 83/f

Dated. /£///72>

To
M’s Paras Tubetech Pvt L.1d
RPlot No 459. Phase | HSIHIDC, Barhi,
Sonipal Haryana
Sub: Show Cause Notice for Closure under section 33.A of Water Act, 1974, prosecution action

reference to OA No.622/2024 titled as Varun Gulati Vs State of Haryana & Ors

under section 43/44 of Water Act, 1974, revocation of consent u/s 27 of the Water

(Prevention & Control of Pollution) Act, 1974 & u/s 21 (4) of the Air (Prevention and
Control of Pollution) Act, 1981 and imposing environmental compensation as per order

dated 22.12.2021.

Whereas, the unit was inspected on 08.08.2024 by the Joinl Team of CPC8 and HSPCB in
pending before Habble

NGT. New Delhi and the unit is involved in process of Heat treatment process, surface coating. pointing.

drawing. cutting having CTO valid upto 30 09 2029

Whereas, during inspection following deficiencies have been observed which need 1o be

cemplied as per condition of CTO granted to the said unit -

1 Unit has two type of wasle effiuent generation i.e. acidic and basic nature however, no
~fonmmation provided by unit that how they are treating both kind of effluent and what 1s mixing

ratio of both kind of effluent and no pH meter was found installed at inlet.

2. Effluent characteristics as per analysis report is as below: -

™ parameter  PETPinlet PETP outlot | Proscribed | Compliance w.rt norms. I
l ; discharg ' |
| l

| e '
i norms i

N e AR 6.085 | Treamem of efffucnt wih damaged

IR TN YCN . . | wbe sctler indicates malpractice m!‘

| BOD (mg/) 36 28 30 PETP  system and  dilution with !

T ] rreshwater i PETP at different stages

‘ COD (mg) | e eee 250 Non-Complying (Discharge norms) |

' AP IR S - IR |

TSS (mg/l) 175 : 54 100

y with no overflowing water from

3 The tube settler was found damaged and tubes were found empt
r was being filtered and reaching to

iubes however, the wastewater passing through tube settle
collection tank indicates malpractice in PETP system.
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Paras Tubetech Private Limited.
Plot No. 459, Phase - 1, HSIIDC L.E Barhi , Distt. Sonipat , Haryana - 131101

14

\F,\ ' HSIIDC Water Consumption Reports Month:- AUG-2024
S TUB%TFGH Meter Reading
Date Opening Closing Net Reading Remarks
01.08.2024 497.601 498.25 0.649
02.08.2024 498.25 498.860 0.610
03.08.2024 498.86 499.570 0.710
04.08.2024 499.57 500.220 0.650 SUNDAY
05.08.2024 500.22 500.93 0.710
06.08.2024 500.93 501.57 0.640
07.08.2024 501.57 502.27 0.700
08.08.2024 502.27 502.89 0.620
09.08.2024 502.89 503.52 0.630
10.08.2024 503.52 504.207 0.687
11.08.2024 504.207 504.867 0.660 SUNDAY
12.08.2024 504.867 505.517 0.650
13.08.2024 505.517 506.127 0.610
14.08.2024 506.127 506.75 0.623
15.08.2024 506.75 507.43 0.680
16.08.2024 507.43 508.076 0.646
17.08.2024 508.076 508.718 0.642
18.08.2024 508.718 509.318 0.600 SUNDAY
19.08.2024 509.318 509.908 0.590
20.08.2024 509.908 510.528 0.620
21.08.2024 510.528 511.213 0.685
22.08.2024 511.213 511.85 0.637
23.08.2024 511.85 512.53 0.680
24.08.2024 512.53 513.1 0.570
25.08.2024 513.1 513.49 0.390 SUNDAY
26.08.2024 513.49 513.875 0.385
27.08.2024 513.875 514.25 0.375
28.08.2024 514.25 514.785 0.535
29.08.2024 514.785 515.052 0.267
30.08.2024 515.052 515.45 0.398
31.08.2024 515.45 516.102 0.652
Total = 18.501
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Paras Tub

Plot No. 459 , Phase - 1, HSIIDC

eAkids

Limited.

tt. Sonipat , Haryana - 131101
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!ARAS TUBETECH

HSIIDC Water Consumption Reports Month:- SEP-2024

Meter Reading

Date Opening Closing Net Reading Remarks
01.09.2024 516.102 516.582 0.480 SUNDAY
02.09.2024 516.582 517.160 0.578
03.09.2024 517.16 517.650 0.490
04.09.2024 517.65 518.130 0.480
05.08.2024 518.13 518.8 0.670
06.09.2024 518.8 519.39 0.590
07.09.2024 519.39 519.99 0.600
08.09.2024 519.99 520.58 0.590 SUNDAY
09.09.2024 520.58 521.15 0.570
10.09.2024 521.15 521.748 0.598
11.09.2024 521.748 522.178 0.430
12.09.2024 522.178 522.658 0.480
13.09.2024 522.658 523.208 0.550
14.09.2024 523.208 523.718 0.510
15.09.2024 523.718 524.294 0.576 SUNDAY
16.09.2024 524.294 524.904 0.610
17.09.2024 524.904 525.384 0.480
18.09.2024 525.384 525.879 0.495
19.09.2024 525.879 526.349 0.470
20.09.2024 526.349 526.707 0.358
21.09.2024 526.707 527.102 0.395
22.09.2024 527.102 527.522 0.420 SUNDAY
23.09.2024 527.522 527.867 0.345
24.09.2024 527.867 528.347 0.480
25.09.2024 528.347 528.767 0.420
26.09.2024 528.767 529.227 0.460
27.09.2024 529.227 529.887 0.660
28.09.2024 529.887 530.467 0.580
29.09.2024 530.467 531.18 0.713 SUNDAY
30.09.2024 531.18 531.872 0.692

Total = 15.770
For PARAS TUBET! CH PVT. LTD.
A\



Paras Tubmllmltod.
Plot No. 459, Phase -1, HSIIDC |\ I ; Distt. Sonipat , Haryana - 131101

HSIIDC Water Consumption Reports Month:- OCT-2024
%S TUBF:T:EEH Meter Reading

Date Opening Closing Net Reading Remarks
01.10.2024 531.872 532.462 0.590
02.10.2024 532.462 532.952 0.490
03.10.2024 532.952 533.562 0.610
04.10.2024 533.562 534.057 0.495
05.08.2024 534.057 534,637 0.580

06.10.2024 534.637 535.187 0.550 SUNDAY
07.10.2024 535.187 535.685 0.498
08.10.2024 535.685 536.295 0.610
09.10.2024 536.295 536.893 0.598
10.10.2024 536.893 537.48 0.587
11.10.2024 537.48 537.939 0.459
12.10.2024 537.939 538.549 0.610

13.10.2024 538.549 539.199 0.650 SUNDAY
14.10.2024 539.199 539,675 0.476
15.10.2024 539.675 540.177 0.502
16.10.2024 540.177 540.719 0.542
17.10.2024 540.719 541.211 0.492
18.10.2024 541.211 541.821 0.610
19.10.2024 541.821 542,341 0.520

20.10.2024 542.341 542.827 0.486 SUNDAY
21.10.2024 542.827 543.353 0.526
22.10.2024 543.353 543,953 0.600
23.10.2024 543,953 544,623 0.670
24,10.2024 544.623 545.212 0.589
25.10.2024 545,212 545.782 0.570
26.10.2024 545.782 546.36 0.578

27.10.2024 546.36 546.984 0.624 SUNDAY
28.10.2024 546.984 547.564 0.580
29.10.2024 547.564 548.184 0.620
30.10.2024 548.184 548.704 0.520
31.10.2024 548.704 549.362 0.658

Total = 17.490 e
car PARAS TUDETEST
v \_\




Paras Tu Limited. 1
Plot No. 459, Phase - 1, HSIIDC . Sonipat , Haryana - 131101 1

0 HSIIDC Water Consumption Reports Month:- NOV-2024
%S TUBET"’EE’H Meter Reading
Date Opening Closing Net Reading Remarks
01.11.2024 549.362 549.612 0.250
02.11.2024 549.612 549,847 0.235
03.11.2024 549.847 550.045 0.198 SUNDAY
04.11.2024 550.045 550.503 0.458
05.08.2024 550.503 550.955 0.452
06.11.2024 550.955 551.475 0.520
07.11.2024 551.475 551.995 0.520
08.11.2024 551.995 552.447 0.452
09.11.2024 552.447 552,767 0.320
10.11.2024 552.767 553.025 0.258 SUNDAY
11.11.2024 553.025 553.379 0.354
12.11.2024 553.379 553.799 0.420
13.11.2024 553.799 554.057 0.258
14.11.2024 554.057 554.344 0.287
15.11.2024 554.344 554.796 0.452
16.11.2024 554.796 555.117 0.321
17.11.2024 555.117 555.458 0.341 SUNDAY
18.11.2024 555.458 555.716 0.258
19.11.2024 555.716 555.945 0.229
20.11.2024 555.945 556.267 0.322
21.11.2024 556.267 556.562 0.295
22.11.2024 556.562 556.883 0.321
23.11.2024 556.833 557.168 0.285
24,11.2024 557.168 557.398 0.230 SUNDAY
25.11.2024 557.398 557.648 0.250
26.11.2024 557.648 557.939 0.291
27.11.2024 557.939 558.197 0.258
28.11.2024 558,197 558.482 0.285
29.11.2024 558.482 559.02 0.538
30.11.2024 559.02 559.701 0.681
Total = 10.339
For PARAS TUBETECH PVT. LTD.

—
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Plot No. 459, Phase - 1, HSIIDC L.E Barhi , Distt. Sonipat , Haryana - 131101

Paras Tubigech B imited.

5

IAR'AS TUBETECH

ONVEIC L MED

HSIIDC Water Consumption Reports Month:- DEC-2024

Meter Reading

Date Opening Closing Net Reading Remarks
01.12.2024 559.701 560.221 0.520 SUNDAY
02.12.2024 560.221 560.801 0.580
03.12.2024 560.801 561.451 0.650
04.12.2024 561.451 562.038 0.587
05.08.2024 562.038 562.636 0.598
06.12.2024 562.636 563.177 0.541
07.12.2024 563.177 563.662 0.485
08.12.2024 563.662 564.183 0.521 SUNDAY
09.12.2024 564,183 564.751 0.568
10.12.2024 564.751 565.371 0.620
11.12.2024 565.371 565.969 0.598
12.12.2024 565.969 566.454 0.485
13.12.2024 566.454 566.975 0.521
14.12.2024 566.975 567.596 0.621
15.12.2024 567.596 568.117 0.521 SUNDAY
16.12.2024 568.117 568.701 0.584
17.12.2024 568.701 569.353 0.652
18.12.2024 569.353 569.874 0.521
19.12.2024 569.874 570.526 0.652
20.12.2024 570.526 571.105 0.579
21.12.2024 571.105 571.671 0.566
22.12.2024 571.671 572.121 0.450 SUNDAY
23.12.2024 572.121 572.573 0.452
24.12.2024 572.573 573.058 0.485
25.12.2024 573.058 573.51 0.452
26.12.2024 573.51 574.031 0.521
27.12.2024 574.031 574.552 0.521
28.12.2024 574.552 575.172 0.620
29.12.2024 575.172 575.693 0.521 SUNDAY
30.12.2024 575.693 576.316 0.623
31.12.2024 576.316 576.99 0.674

Total = 17.289
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Paras Tubetech Private Limited.
Plot No. 459, Phase - 1 , HSHDC IL.E Barhi , Distt. Sonipat , Haryana - 131101
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Paras Tubetdeh: Limited. 20
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GSTIN: 06AOPPM9846R2ZN Tax Invoice ~ Mob. 9050226629
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MK MEDI WATER

Manuacturer & Suppliers : DM. Water etc.

Village Kundli, Piau Maniyari Paper Mill, Post Oée Kundli, Sonipat, Haryana-1 31028
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at the particulars given above are true and cormrect
2. All goods are dispatch at the risk of customer/arrier. g |  For MK MEDI WATER
3.All the disputes shall be subject to Haryana jurisdiction only.| White Copy F lent
4.Interst @24% will be charged If the payment Is not made Pink Copy Foﬂf SRR
e

Yellow Copy For Suppllor

—Auth. Sign.




(bfﬂ IN 0BAOPPMIBACRZZIN

Manufacturer & Suppliers -

MK MEDI WGTER

Village Kundll, Plau Maniyarl Paper Wi, Pmt Ofﬁca Kundll Sonipat, Haryana-131028

Mob 9050226672%
9050302266

DM. Water etc.

e, b dedl. POLLID. volceMo—. BI0
fll)//r. Lf// W~ q,/ﬂ [1 KoMk , J
.......... 17 4)Ml 5 Imvoice Dated_<) JOI ‘ﬂ',f
ttate,, “&7]! Vi /f tsc.pdo ......................... '
| GEVININ 2 S ;) /f Z pf ?/ el , Tax Payable Reverse (YesNo)
o & :
6.No. Description of Goods HgngsEAc Qty. RATE| ValueRs
) m weten 20| | Jieeo | 68 |217€0
Pl ;;i:': ’* 23
o et
s o, -
X Q\\Qﬁ:“\%
'| Involce Valus (In words) Ra ‘}"JJJ/AVU FJW H/@fggz
e 2 Se Cee
o Y. hstdred ¢ sty Seped e o
Bank Detail:- S m@—_q___'s [QS§ Q
o ca B o 2 S = 2
anek ; i . 3 -
Branch : KUNDLI A/IC NO.: 5175425188 \\,,, - : = —
IFEC Cods : CBING223729 DX o of () &<
7
Terms & Condition ! GRAND TOTAL ¢+
15009 ones w8 will A be teken ek \ T i e pardciiars gven shove are Fum and comrect
2. k) yods wre Shpstien st U vk o cussommrieies. ! | s L For MK MEDI WATER
2.4 i giy (%4 P o 2 S o - E!!C - =
e nl::.f ngu t:“ r...,’;”fu: :;z’v;!ﬁ; res crode = Pk Loy Fox Trmsonrar {4 ¢
vithiin the stigulsed timg, Yelow Cooy For Sacrier = Auth. Sign.




GSTIN': 06AOPPM9846R22N

Mob 90502266293
050302266

- MK MEDI WGTER

VIllage Kundli, Piau Manlyarl Paper Mill, Post Ofﬂce Kundll Sonlpat, Haryana-131028

Ponan.dube. deds. PUT.LTE

GJU

Invoice NO...«..

Nl once sold will not be taken back.

o ::o;:a are dispatch at the risk of customer/arrier.

il Sputes shall be subject to Haryana jurisdiction only.
TSt @24% will be charged If the payment Is not made

e /)zww L/ PHanc L. H,mm
.......... Ba)lah{ 7 !ﬁﬂ/f‘ / 3./ [2].......| Invoice Dated..f..z,/lf/ £ l/,l
tate...oees WL ‘d % StateCo ......................... { -
sTINIUlN 0{ j‘;l K P Zd 1?07/2 ................... Tax Payable Reverse (Yes/No)
i.No. Description of Goods Hgg{)sEAc Qty. RATE Value Rs
0 M water 0| |Yseoo |-69 32890
1. ?:\:g
R A gt uswoc \ _
SARAS ”‘;; ?-r(ps’v‘*"\ 1103 - o o\ T O
0T W a0 2
; 522\ R C“OJ\i’} Dirfetor
voice Value (in words) Rs Hi ﬁig‘MML
o R : ,
e M“‘M—%@b Taxable Value
/ank Detail:- Add: CGST@“....ﬂ ---------- % j? 31’60
IAI\::(E: MK MEDI WATER AGA:SEST@ e frwnnth | X9 S 70
‘ank : CENTRAL BANK OF INDIA
ranch : KUNDLI A/C NO.: 5175435196 et 1L mceni en
iSC Code : CBIND283789 Round off (—) o '2 (¢
erms & Condition GRANDTOTAL 38515

Whits Copy For Raceiplent
Pink Copy For Transporter
Yellow Copy For Supplier

Certified that the particulars given above are rus and correct

Auth. Sign.

e —



ka

GSTIN : 0GAOPPMS846R2ZN Tl iy - * Mob. 90502266236
-90502022¢¢

MK MEDI WﬁT ER

\mlage Kundli, Piau Maniyari Paper Mill, Post Office Kundll, Sonipa:, Haryana-131 023

Panad ﬁ&‘é_iﬁqéﬁ_.pﬂ d ...LIZ;Q____p Invoice No £ic

...... leaf Phat nte. = 484 PHAUC T HAUPE.
........... Roaak Dmt%..baﬁ.1311./.[..........;...... invoice Dated./ "1,/1/ ,[ 2]
me......f"&'l.g-ﬁl A........StateCode......L0. 6.
SSTINUIN : Tax Payable Reverse (Yes/Mo)

3.No. Description of Goods “csgéSEAC Qty. | RATE| ValueRs

b

D M water | Jicl |2Yscc| €8 | |31

1

i g
e =
|
i
woice Value (inwords)Rs  jL/f r,—p'ff( - cl{%wa&”
8 hudped PIEg AT e —
piicostg_ 9 ULS.
3ank Detail:- : = x| 1 {? &
{AME: MK MEDI WATER aesssig—t—% | 1YF9-g |
3ank : CENTRAL BANK OF INDIA " 2ECSTE "
dranch : KUNDLI AJ/C NO.: 5175435196 : l ,(),,\!
FSC Code : CBIN0283789 | Romdof (H | i
ferms & Condition | GRAND TOTAL | 1975 ?’
meﬂmhﬁm | Certffied St Tu partciory Svan Zocwe TS TI8 I Cormecs
- A¥ goods are Sispatch at the risk of customenarmies. /éfot \ﬂs\[EDI“-&TER '
CAY e diputes shal be subject to Haryana jurisdicSion oofy. | Whie Copy For Raceia C}/I/ ;
“"f*@zuahwie-wnmm Pk Cory For Trarsporter / !
e the sSpulated Sme. Yelow Copy For Scppiler Auth Sign. |
s ,

— —

——




s o —_—
| GSTIN : 06AOPPM9846R2ZN T dfadte « Mob. 9050320523
2050302266

r ‘MK MEDI WATER

Manufacturer & Suppliers : DM. Water etc.

" Village Kundll, Plau Manlyari Paper Mill, Post Office Kundli, Sonipat, Haryana-131028

L[[ SR P . M"}"A)(Jﬁ—l'&d/\, PVTLT(? .............. Invoice NO...cceee { 22 ......... Yaiis i
0D Plot il . Y59, 0 Haa, TBILL. .. , |
I St é? MW{JDM{' S@“iW'l&”@ .............. Invoice Dated..... £ / 12 ,I ¢ (‘,’

tate..... Hbol’émm oonStateCode..... Qﬁ .............

;ST'N’ WIN tromsipnnein Q{ﬁﬂképlz QC’I/ZH4 ........ Tax P'ayablev'Reve‘rso tYeslNo)

5.No. Description of Goods HSN/SAC Qty. RATE( ValueRs
CODE
pm wed@e | o) | YIve 43 |3L640
VA ti:g\::l" — 3%
- "-))J *AY Lo ey .'“S',.. £9)
e TU Bt ii'&g ;,\\p\\»\\ HOUDC, \E tor PARAS 1UPH 'L'\’;g:
pARA2 T O ApSE- S 101 .
‘ \ 45 SN ANMF '13:\ s .(C.\t
P\,O-‘ ‘\‘S(z).'\\;\? { ‘“’\,\;\'\ff )\[\.1‘;((“,()\1‘[.\" ) % pifecto
(:)(7\‘\:‘ : :
voice Value (In words) Rs J’M (' .q-"g e{WM
Fiw€_higolre A Precin Taxable Value
AECOST@ o Lth | 298 769
lank Detail:- : ; (G4
IAME: MK MEDI WATER . AESOSTB itk | R4 TT
| lank : CENTRAL BANK OF INDIA ' AQGIGST@,corsnremrrmemr
;r;gc: o:d:(EngB)l:: ‘:\21863;48(;' 5175435196 _ Round off (-_) é - z O
ferms & Condition GRAND TOTAL 3%k 5

wummmmmnmww

For MK MEDI WATER

;-°;:>¢oneuowwmno¢boumuck ;

I.A.n mmdlopﬂchuh risk of customer/arrier. =3

Lot ;"’“m shail be subject to Haryana Jurisdiction only. | Whits Copy For Raceipient
@ %M.Nﬂ\mnmm‘lgndm MCopyFomepam

within the stipulated time. Yellow Copy For Supplier Auth. Sign.

—————



GSTIN : osAOPPM9846R22N - T]dedkes Mob. 9050226638

9050302266
MK MEDI WHTER

| v‘ilage Kundli, Piau Maniyari P‘aperAMIII Post Office K'undl"l',ISOnlbat, Haryana-131028
s P AT1A4)... M‘ﬁ-‘\'ﬁCh P VLLTO..... Invoice No 734

|
|

........... ROl l’la-!’ We.-Usd. ])Hmﬁ L. H3L..
------------- Bonli M‘ﬁ S@Mﬁ.ﬂ}"' 3’ U?’ Invoice DatedQ%[/(jz‘j

state.....H G"Ua-ﬂl'l? de ..........................

GSTINIUIN .............. 1 Z.H Tax Payable Reverse (Yes/No)
S.No. Description 6f Goods HggésEAc Qty. RATE| Value Rs
4 < - i
) M e R\ | ysco 48 | 16320
LN § e
2 ’,{E{n‘:{ P '\!T. ~yAC o & '- r:"";:__t:"-.‘\ ‘?\r:, L\‘ ‘—}.
aG TUDE apTﬂ\‘\\\’\ for PARA U
o '\"\:"\ : o B F\SE 2 4 RS ; 3
TSRS 259, °1 N 133 ' &@0
‘\\CT ‘;_,\'u\D?:"\- (\,’\R 17306 (Y\Q ./f A
SOWY e pAW
GST: ”
Invoice Value (in words) Rs MQ—M
___&uﬁ_&wdﬂé{—&% @127%: Taxable Value
Bank Detail:- Md:CGST@.........Z............% ' q‘ it
NAME: MK MED]I WATER Add:SGST@-omrlersrreeet [qé, >4 -'j o
Bank : CENTRAL BANK OF INDIA Add:léST@....... %
Branch : KUNDLI A/C NO.: 5175435196 " qo
| IFSC Code : CBIN0283789 : Round off S s
| Terms & Condition GRAND TOTAL : EPER]
| ;tiloreono..m.m..o.b.mnb.a_ Certified that the particulars given above ars trud and commect
e oo | Ve ooy For Pceir “For MK MEDI WATER
meuxmuhwuu.p.mhmm Pink Copy For Transporter
the stipulated time. Yelicw Copy For Supplier Auth. Sign.




75 l1vZoO 39

.

% Ploneer Enviro Tech - (24-26) invoice No Dated
AN  Piot No.
PIONEE HARY: :;2 Hslide Ph-1) Barhi Sonipat 482 3.Feb-2026
m:: uov?‘n:‘..:nq 8-0002602 Delivery Note Mode/Terms of Paymem
PAN: AEDPVB5900 BY RTGS
ggnw': mm:\:sémsa Supplier's Ref Other Reference(s)
E-Mall ; MRADMIKAASSOGIATEBEROMAIL COM 482
W euyern Order No. Dated
paras Tubetech Pwt. Ltd. ;
Plot N:.. 459 Ph-| HSIIDC Barhi Sonipat Despalch Document No Delvery Note Date
Haryal 482
GSTINUIN : 0BAAKCP1280G1ZH Despatched through Destnation o
PANAT No - AAKCP1280G BARHI
State Name : Haryana, Code : 06 BARHI
Terms of Delivery
Contect : 9810058862
E-Mal info@parastubatech com
!
.l’;T Descnplion of Goods HSNISAC | Quantty Rate | per Amount
F CHEMICAL DOSING PUMP 8421 1PC; 13,20000| PC 13.200.00
{ A
} SGST OuUTPUT 1.183.00
- CGST ouTPUT 1,188.00
Eor PARES TU RETECH PVLL L
o
Ceenf=
|
| e
' - o e Towl!| ~_1Pc | 1215,676.00
bl v wcrda) E ZOE
/Indian Rupees Fifteen Thousand Five Hundred Seventy Six Only
| . —~HSNSAC Taxable |  CentralTax |  StateTax | Towd
Value | Rate | Amount | Rate | Amount | Tax Amount
e 1320000{ 9%] 1,18800] 9%| 1.18800] 237600
L ~ Total| _13,200.00] 118800 1.188.00 2376.00

ETa;m (in WQS) Indian Rupees Two Thousand Three Hundred Seventy Six Only

Company's Bank Details
Bank Name HDFC BANK AIC 6020002408457
Alc No 60200024084673
Company's PAN AEDPV8690D Branch & IFS Code  L-203 MODEL TOWN SONIPAT & HDFC000019!
Declaation for Pronser Envire Tagh - (24261

We deciare that this invoice shows the ldua‘l’ pm':: e;t the goods
descrbed and that all parculars are true an co A

: Aut Signatory

This s a Computer Gen.eraed Invoce
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5171

Il

W&» GPS Map Camera

Barhi, Haryana, India
32xr+46, Barhi, Haryana 131101, India

Lat 29.097988° Long 77.041121°
31/01/2025 05:47 PM GMT +05:30

RED BOARD

- VECH PVT, LTD,

C (Jgaln/ﬁt//o\

Director
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5172

K 6Ps Map Camera

Barhi, Haryana, India
32xr+46, Barhi, Haryana 131101, India

Lat 29.097946° Long 77.041084°
31/01/2025 05:49 PM GMT +05:30

HSIIDC WATER METER

ﬂ(./nvl?@r ﬂ%
\\\\h.\l

y Uﬂ..n\(}
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W.L GPS Map Camera

Barhi, Haryana, India
32xr+46, Barhi, Haryana 131101, India

Lat 29.098013° Long 77.040301°
31/01/2025 05:24 PM GMT +05:30

ETP ENERGY METER

TUBETECH p

ECH PV, LTD.

n/)a,aa/uh'/..w

"~

o

i

S
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5174

4 Wire STATIC WATTHOUR _smamm.w
k 1843779 &

AC, 3 Phase,

BEntEX DGR @ (G
RK 10K 1K 100 10 1 01 ol rasge ¥
TYPE C .Q“
(BEM-346]
i w@&r@w@ (o] [Fo®] [Rer] [ea]
g oo o 1600
P “10-60A | e O 6 e &) MPkwh e
Class:1.0] Sr.No. bmeVm MY
MFD. BY : BENTEX ELECTRONICS, N. DELH! (INDIA)
%M
9
w»

ETP ENERGY METER

A S I PR Y g

For PARAS TUBETECH PVT. 17D
W LUBEIECH P) _._.:\;.
Lrand A
e
Directo




3 ‘\0

n GPS Map Camera

E .‘.a. Barhi, Haryana, India
i« 32xr+46, Barhi, Haryana 131101, India
- Lat 29.097951° Long 77.04022°

RN
o

Google " =%f 31/01/2025 05:09 PM GMT +05:30

O

UTLET FLOW METER
& PH METER

C

EJ 6Ps Map Camera
Barhi, Haryana, India
32xr+46, Barhi, Haryana 131101, India
Lat 29.097992° Long 77.040255°
31/01/2025 05:23 PM GMT +05:30
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5176

OUTLET
FLOW METER

OUTLET FLOW METER

INLET FLOW METER

For PARAS TUBETECH PVT. LTD.
ﬂl)n,l)n/t.n\w




TREATED WATER MK

E GPS Map Camera

Barhi, Haryana, India
32xr+46, Barhi, Haryana 131101, India

Lat 29.098005° Long 77.040273°
31/01/2025 05:42 PM GMT +05:30

ETP PLANT PICTURES o=t

| 2
o 4
) of
g_‘ -
. )
-
% -

o K

AR
5 ‘c L.Nh

1Google "¢

-

, ] £ 6Ps Map Camera
Barhi, Haryana, India
! 32xr+46, Barhi, Haryana 131101, India
Lat 29.097967° Long 77.040276°
31/01/2025 05:37 PM GMT +05:30

L Y
“TECL D\/T (7
S 1 PV, LTD.

Nira
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5178

m

tavmz%nmaun \
.p. Barhi, Haryana, India
" 32xr+46, Barhi, Haryana 131101, India
o, = P Lat20.098028° Long 77040261°
Google s * 31/01/2025 05:22 PM GMT +05:30

»

TUBE DECK MEDIA

Ul F 'S h.r\ ﬁl\.

PVT. L1,
ﬂz]oﬁ)nyﬁﬂﬂ/:

— o

Director
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5179

[}

W ﬁ GPS Map Camera
SARIrA LY
iy o Z

gﬂﬁ Barhi, Haryana, India
w.id _.1”5.

* .
3 - o5

32xr+46, Barhi, Haryana 131101, India
Lat 29.098006° Long 77.040272°
31/01/2025 05:42 PM GMT +05:30

For PARAS TUBETECH PVT. LTD.

Director




PRE -TREATMENT
WATER STORAGE TANK
CAPACITY -5KL

WM GPS Map Camera

Barhi, Haryana, India
32xr+46, Barhi, Haryana 131101, India

Lat 29.098063° Long 77.040262°
31/01/2025 05:43 PM GMT +05:30

For PARAS TUBETECH PVT, LTD,

U Axed

PRE-TREATMENT WATER STORAGE TANKS e




et Pk 2 30 IR AP ERASIES Gt At 5 s st W .

E GPS Map Camera

Barhi, Haryana, India
32xr+46, Barhi, Haryana 131101, India

Lat 29.098044° Long 77.040242°
31/01/2025 05:44 PM GMT +05:30
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£ 6PS Map Camera
Barhi, Haryana, India
32xr+46, Barhi, Haryana 131101, India
o Lat 29.097817° Long 77.040241°
&' Google 03/02/2025 12:50 PM GMT +05:30

&

ﬂl)or‘i&l.

A

WATER RE-USE IN FURNACE
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5183

ﬁ GPS Map Camera =

Tone

H..m Barhi, Haryana, India
©~ 32xr+46, Barhi, Haryana 131101, India

gy Lat 29.097809° Long 77.040454°

Google ¥ “# 03/02/2025 01:49 PM GMT +05:30

!

WATER RE-USE IN FURNACE
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Wh. GPS Map Camera

Barhi, Haryana, India

32xr+46, Barhi, Haryana 131101, |
Lat 29.097815° Long 77.040433°
03/02)2025 01:49 PM GMT +05:30

.\Q\M GPS Map Camera

Barhi, Haryana, India
32xr+46, Barhi, Haryana 131101, India

Lat 29.09781° Long 77.04029°
03/02/2025 01:50 PM GMT +05:30
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 422 OF 2024

IN RE:-
VARUN Tl - ...APPLICANT
VERSUS
ATE OF HARY, -..RESPONDENTS
KNOW ALL to whom these presents shall come that I/We, undersigned the above named do hereby
appoint.

SIDDHARTH BATRA (P/1083/2004), ARCHNA YADAV (D/1837/2020), SHIVANI CHAWLA (D/2233/2019),
CHINMAY DUBEY (D/8141/2021) & RHYTHM KATYAL (D/3528/2022);
Advocates
Satram Dass B & Co., 8A, Sagar Apartment, 6 Tilak Marg, New Delhi-110001
Mob: 9013082887, Email: vijay kumar@satramdass.com
thereinofter called the advocote/s) to be my/our Advocate in the above noted case and authorize
him: -

To act, appear and plead in the above-noted case in this Court or in any other Court in which
the same may be fried or heard and also in the Appellate Court including High Court subject to
payment of fees separately for each court by me/us.

To sign file, verify and present pleadings, appeals, cross-objections or petitions for executions,
review, revision, withdrawal, compromise or other petitions or affidavits or other documents as may be
deemed necessary or proper for the prosecution of the said case in all its stages subject to payment
of fees for each stage. To file and take back documents, to admit and/or deny the documents of
opposite party. To withdraw or compromise the said case or submit to arbitration any differences or
disputes that may arise touching or in any manner relating to the said case. To take execution
proceedings. To deposit, draw and receive monthly cheques, cash and grant receipts thereof and to
do oll other acts and things which may be necessary o be done for the progress and in the course of
the prosecution of the said case. To appoint and instruct any other Legal Practitioner authorizing him
to exercise the power and authority hereby conferred upon the Advocate whenever he may think fit
tn da s and fa cign the nower of atarney an aur hehalf

And I/We the undersigned do hereby agree to ratify and confirm all acts done by the
Advocate or his substitute in the matter as my/our own acts, as if done by me/us to all intents and
proposes. And I/We undertake that I/We or my /our duly authorised agent would apoear in Court on
all hearings and will inform the Advocate for appearance when the case is called. And I/We the
undersigned do hereby agree not to hold the advocate or his substitute responsible for the result of
the said case. The adioumment costs whenever ordered by the Court shall be of the Advocate which
he shall receive and retain for himself. And I/We the undersigned do hereby agree that in the event of
the whole or part of the fee agreed by me/us to be paid to the advocate remaining unpaid he shall
be entitled to withdraw from the prosecution of the said case until the same is paid up. The fee settled
is only for the above case and above Court. I/We hereby agree that once fee is paid, I/We will not
be entitled for the refund of the same in any case whatsoever and if the case prolongs for more than
3 years the original fee shall be paid again by me/us.

IN WITNESS WHEREOF |/We do hereuntg set my/our hand to these presents the contentg of which have

been understood by me/us on this%!.. day of. \=&-4%......2025
Accepted, identified and certified subjected to the terms of the fees. 1« pr < 7n; ECH PVT. LTD
lient..

TUBH
J
e/ Aimedr
[SIDDHARTH BATRA] [ARCHNA YADAV] .
(57;\“» S, @ ‘ =
[SHIVANI CHAWLA] [CHINMAY DUBEY] & [RHYTHM KATYAL]

At ~
7NN A s v
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PARAS TUBETECH PVT. LTD.

Email ld : chandeesh .marketing@parastubetech.com . info@parastubetech.com
Contact No.: +91-9810058862 , +91-9999486919

CIN . U29309DL2018PTC340284
Ref No.:. ... Dated : 2&4:02:2825

“RESOLVED THAT Mr. Rakesh Sehgal is hereby authorized on behalf of Paras
Tubetech Private Limited to initiate, file, defend, represent, and conduct
legal cases, proceedings, or claims in any court of law, tribunal, or any
other judicial or quasi-judicial authority in connection with the business or
matters of the company/ firm.

RESOLVED FURTHER THAT Mr. Rakesh Sehgal is authorized to sign, verify,
and submit all necessary documents, affidavits, pleadings, applications,
and undertakings, and to appoint advocates, solicitors, and other
professionals as may be required for such proceedings.

RESOLVED FURTHER THAT all actions taken by Mr. Rakesh Sehgal in
connection with the above matters be and are hereby ratified and
confirmed by the company/ firm.

RESOLVED FURTHER THAT a certified true copy of this resolution be
provided to all concerned authorities as and when required for their
records and reference.”

YT~

‘H\,r f‘ J LT

Qk\c&‘(“ t% Dirertn:
Mr. Chandeesh Sehgal
Director
DIN 08251872

- Registered Office Address : E -22 Bhagwan Das Nagar . East Punjabi Bagh . New Delhi - 110026 AT
Plant Address : Plot No. 459 . Phase - 1. HSIIDC LE Barhi . Distt. Sonipat . Haryana - 131101
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TR W

Rakesh Sehgal

¥ %/ Yoar of Birth : 1972
T ¢ Maie

!
l
J
1
i

K

T SIO: W o e, £.22, Address: S/O: R.L Sehgal, E-22,
TACAT TvR, T v, i frer Punjabi Bagh. Punjabi Bagh,

wavdt aw, Feeft, 110026 Punjabi Bagh. Wes! Delhi, Punjab:
Bagh, Delhi, 110026
i
L
| = x| s \
! tm’:{w heloSudeigovin  wwwuidai.govin P.O. Box No. 1547,
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: Vijay Kumar <vijay.kumar@satramdass.com>
SATRAM DASS B & CO.
ADVOCATES

Advance service copies of short reply on behalf of Respondent Nos. 34, 70, 79, 84,
95 & 98 in O.A. No. 622/2024 titled as 'Varun Gulati v. State of Haryana & Ors.'

1 message

Vijay Kumar <vijay.kumar@satramdass.com> Thu, May 29, 2025 at 4:21 PM
To: Mansi Chahal <mansichahal104@gmail.com>, Varun Gulati <jansewajanhit@gmail.com>

Cc: Shivani Chawla <shivani.chawla@satramdass.com>, Rhythm Katyal <rhythm.katyal@satramdass.com>, Chinmay
Dubey <chinmay.dubey@satramdass.com>, Archna Yadav <archna.yadav@satramdass.com>

E Paperbook-NGT Reply-R79 Paras Tubetech
Pvt Redacted.pdf

E Paperbook-NGT REPLY-R95 Sumit
Enterprises_Redacted.pdf

E Paperbook-NGT Reply-R98 Season
Farm_Redacted.pdf

E Paperbook-NGT REPLY-R84 DESIGN O
CREATION.pdf

Dear Sir,

PFA.

Advance service copies of short reply on behalf of Respondent Nos. 34, 70, 79, 84, 95 & 98 in O.A. No. 622/2024 titled
as 'Varun Gulati v. State of Haryana & Ors.'

Kindly treat the same as Proof of service.

Regards

Vijay Kumar
Office Manager

SATRAM DASS B & CO.

8A Sagar Apartment

6 Tilak Marg

New Delhi - 110001

Landline - +91-11-47046111
vijay.kumar@satramdass.com

Satram Dass B & Co. made the following annotations

"This message and any attachments are solely for the intended recipient and may contain confidential or privileged
information. If you are not the intended recipient, any disclosure, copying, use, or distribution of the information
included in this message and any attachments is prohibited. If you have received this communication in error, please
notify us by reply e-mail and immediately and permanently delete this message and any attachments. Thank you."

2 attachments

E Paperbook-NGT Reply-R34 Shivalik Processor.pdf
12795K

ﬂ Paperbook-NGT Reply-R70 Denim Touch.pdf
11036K


https://drive.google.com/file/d/1ymMm5FeUgLKtu9Cg_YVMkoaW0wIq00TN/view?usp=drive_web
https://drive.google.com/file/d/1jY9mjPNe8HeBXZzgS_DTeDDbmdh0DWPZ/view?usp=drive_web
https://drive.google.com/file/d/1x4sp5RLVPSJr8KXWy62cVIGpI9tLHCuF/view?usp=drive_web
https://drive.google.com/file/d/1zd2jFLHDPX0uoi2LuP-YoqHVG59jIRLG/view?usp=drive_web
mailto:archna.yadav@satramdass.com
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1971baad8d7b2f09&attid=0.1&disp=attd&realattid=f_mb995bo80&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1971baad8d7b2f09&attid=0.1&disp=attd&realattid=f_mb995bo80&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1971baad8d7b2f09&attid=0.2&disp=attd&realattid=f_mb995knr1&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=be19cfae8d&view=att&th=1971baad8d7b2f09&attid=0.2&disp=attd&realattid=f_mb995knr1&safe=1&zw
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